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[Shri A. M. Thomas]
the exact text of the statement of the
Finance Minister.

Shrimati Renu Chakravartiy: The
Minister has given us a long list of
the quantities of sugar and rice sent
to West Bengal from the Centre,
Does he really know whether these
quantities really get to the ration
card holders in Calcutta and to the
shops, not the modified ration shops,
and to the public in the rura] areas
and bakaries? Is it not a fact that
much of this goes to the black market
and the ration shops do not have the
sugar and rice which have been sent
from here? We want to know what
check they have on the distribution
system and whether the Central
Government has made any enquiries.

Shri A. M. Thomas: It is a matter
for the State Government. What
more can we do? In fact, there are
as many as 11,579 fair price shops,

Shrimati Renu Chakravarity: What
shall we do with the shops?

Mr, Speaker: The hon. Member
must also realise that distribution
will be with the State Government.

Shrimati Renun Chakravartiy: The
Essential Commodities Act is a Cen-
tral Act, and that also covers dis-
tribution.

Shri A, M. Thomas: Distribvtion is
done on the strength of identity
cards.

Shrimati Renu Chakravarity: The
identity cards will have to be eaten
then.

Shri Daji (Indore): From the
statement made by the Minister him-
self, it is clear that only 68 lakhs
drew rations while the population

runs into crores. This fact coupled
with the statement of the Finance
Minister of West Bengal makes it

clear that the stock position and even
the supply position is not adequate.
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And now the Durga Pooja and other
‘festiva.ls are coming, Particularly
in view of the big festivals in Bengal,
may I know what special arrange-
mentg and special quotas are now
being released to Bengal?

Shri A, M. Thomas; With regard to
sugar, I have mentioned the special
quota. As for the rations, two crores
of people are entitled to draw rations.
but only 68 lakhs drew them,

Shri Daji: Because it is insufficient.
Out of two crores, only 68 lakhs drew
rations. That shows the balance one
crore and 32 lakhs of people could
not get rations because there is no
supply in the shops,

The Minister of Food and Agricul-
ture (Shri Swaran Singh): I do not
think that that inference is correct.
As my colleague has explained, every
one is entitled to get a ralion card,
and these are the weaker sections cf
the community that get the ration
cards, Others who can purchase
from the open market or make their
own arrangements need not ask for
ration cards. The fact that the num-
ber of ration cards is less than the
population does not lead to the con-
clusion which the hon, friend opposite
Is trying to draw from it,

Spri C. K. Bhattacharyya (Rai-
ganj): Can a question be put from
this side?

Mr, Speaker; No. Those who are
not signatories cannot put,

(ii) Rise v CroTH PRICES IN
CaLcUTTA

The Minister of International Trade
(Shri Manubhai Shah): As is custo-
mary with us, before the coming of
the Pooja and Diwali seasons, Gov-
ernment have been keeping a close
watch on the availability and prices
of cloth in Calcutta and Eastern
Region. The reports both in the
wholesale and retail market and the
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information gathered from the West
Bengal Government go to indicate
that the position is satisfactory.
Again, we checked up this morning
the position from the West Bengal
Government and also from our
Regional Textile Commissioner’s Office
in Calcutta that the supply and
prices of whole range of varieties of
textiles is satisfactory. 1 can assure
the hon, Member that we are con-
stantly watching both the situations
regarding price of cloth as well as
availability of all varieties of cloth
during the forthcoming Pooja and
Diwali festivals. If for any special
variety of cloth any shortage or price
rise is noticed, Government will take
immediate steps to see that supplies
sre forwarded from the producing
centres to Calcutta Region so as to
make available adequate quantities
of different varieties of cloth at stipu-
lated prices,

Shri Dinen Bhattacharya (Seram-
pore): May I know whether it is a
fact that in the retail loth shops it
is very often found, especially curing
the Pooja season, that the buyers do
not get cloth at the price stamped
on it?

Shri Manubhaj Shah: No, Sir. We
have a Regional Textile Commis-
sioner’s Office in Calcutta with very
superior officers. As I have said, we
have checked up from them as also
from West Bengal Government offi-
cials. There is no such complaint.
If the hon. Member can forward any
such complaints, we will have greater
reason to take it up with them,

Dr, Ranen Sen (Calcutta East): May
I know whether the Government of
India or the Government of West
Bengal have got any independent
machinery to check up every shop or
every bazar to find out whether cloth
is sold at the stamped price?

Shri Manubhai Shah: It is not at ail

necessary. There is a whole Civil
Supplies Department of the Govern-
ment of West Bengal, and we have
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got a Regional Textile Commissioner’s
office there, It is not necessary to
check up every shop, every fabric
and every retailer. You can see very
well that if the complaints come,
they are quite loud enough to be
heard even here,

*DISCUSSION RE. MORRIS CARS
17.20 hrs.
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“This company does not main-
tain any cost accounts, Adequate
production and statistical data
are maintained, but these are not
co-ordinated to enable the cost
of production of the wvehicles to
be easily determined. Although
Standard Labour Hours for the
various components manufactured
in the machine shop are avail-

able, no reconciliation is made
between the actual and standard

*Half-an-hour discussion,



